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O R D E R 

 
27.08.2019  By way of last chance, Appellant is allowed a week’s time to 

file rejoinder-affidavit, failing which the appeal will be heard on merit. 

 Post the case ‘for Admission (After Notice)’ on 11th September, 2019.  

 The interim directions given on 1st August, 2019 shall continue till the 

next date. 

 
[Justice S.J. Mukhopadhaya] 

Chairperson 
 

 

 
[Justice A.I.S. Cheema] 

Member (Judicial) 
 

 

[Kanthi Narahari] 
Member (Technical) 
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